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COMPLIANCE REPORT ON BEHALF OF CPCB IN
COMPLIANCE TO HON’BLE NGT ORDER DATED 04.09.2025
IN THE MATTER OF M.C. MEHTA VS UNION OF INDIA &
ORS., 0.A. NO. 200/2014

This report is submitted in compliance to Hon’ble NGT order dated 04.09.2025

(Annexure-I) in OA No. 200/2014 titled M.C. Mehta vs Union of India & Ors.

The concerned matter is related to remedying of pollution in River Ganga. The

verbatim of the order is as follows:

“I ... .... The Respondent-CPCB is directed to ascertain the

performance and functioning status of the STPs on river Ganga and

submit the report. ’

In compliance to the above mentioned NGT order, the operational and

compliance status of 49 Sewage Treatment Plants (STPs) located in 17 front

towns in the state of Uttar Pradesh is given below:

Status of Sewage Management in Ganga front towns in Uttar Pradesh

There are 49 STPs located in 17 Ganga front towns in the state of Uttar Pradesh

having a designed capacity of 1499 MLD. These STPs are monitored on tri-

annual basis by Central Pollution Control Board (CPCB). As per the monitoring

carried out by CPCB during April-July, 2025, 44 out of 49 STPs having

operational capacity of 1443.9 MLD and utilized capacity of 1226.62 MLD (i.e

approx. 82% of operational capacity) were found operational. In the Consent to

Operate issued by Uttar Pradesh Pollution Control Board (UPPCB), STPs are

required to be complied with the treated sewage discharge norms notified by

Ministry of Environment Forests & Climate Change (MoEF & CC) dated

13.10.2017. As per the monitoring carried out during April-July,2025,20 STPs

were found complying and 24 were found non-complying with the same. The

remaining 05 STPs having a designed capacity of 55.04 MLD were found non-

operational. The operational and compliance status of the STPs located in the

state of Uttar Pradesh is given in Table 1 below:
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Table 1: Operational and compliance status of Sewage Treatment Plants in
Uttar Pradesh
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Item No. 14                                            Court No. 1 
 

  
BEFORE NATIONAL GREEN TRIBUNAL  

PRINCIPAL BENCH, NEW DELHI   
 

   
Original Application No. 200/2014 

(IA No 340/2022, MA No 480/2018, 

MA No 872/2018, MA No 875/2014) 
(In respect of State of Uttar Pradesh) 

 

 
M C Mehta         Applicant 
 

 

 

Versus 
 

 Union of India & Ors.                 Respondent(s)   

 
        

 Date of hearing: 04.09.2025 

 
 

 

 

 

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON 
   HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER 

HON’BLE MR. SUDHIR KUMAR CHATURVEDI, EXPERT MEMBER 
HON’BLE DR. SUJIT KUMAR BAJPAYEE, EXPERT MEMBER 

    

Applicant:     Ms. Katyayni, Adv. for Applicant (Through VC)   

 

Respondents:  Mr. Bhanwar Pal Singh Jadon, Ms. Gargi Chaturvedi, Ms. Anjali Sharma 

& Mr. Shivansh Sharma, Advs. for the State of UP 

Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC) 

Mr. Gigi. C. George, Mr. Ishwer Singh & Mr. Sunil Kumar, Advs. for 

NMCG 

Ms. Suman Arora, Adv. for CPCB 

  

     

ORDER 
 

 

 

 

1. A letter has been circulated by the learned Counsel appearing for the 

State of UP seeking an adjournment on the ground that he has been 

recently engaged. The prayer is allowed. Learned counsel appearing for the 

State of UP is also directed to ensure compliance of the directions 

contained in paragraph 9 and 10 of the order dated 23.07.2025. The 

Respondent-CPCB is directed to ascertain the performance and 

functioning status of the STPs on river Ganga and submit the report. 

 

2. List on 21.11.2025. 

 

 
Prakash Shrivastava, CP 

Annexure- I
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Dr. A. Senthil Vel, EM 
 

 
 

Sudhir Kumar Chaturvedi, EM 

 
 

 
Dr. Sujit Kumar Bajpayee, EM 

 

September 04, 2025 
Original Application No. 200/2014 
A 
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